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the State is beinl collected and the reply 
will be placed on the Table of the Sabha. 

Telephone Dlreetorles 

.700. SHRI S. C. SAMANTA: Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

(a) whether it i. a fact that lettors 
were addreascd to the Hindi-knowinl 
subscribers of Telephone Directories or 
telephones to the effect that if a reply to 
the effect that the subscriber needs Hindi 
Directory is not received he will be suppli-
ed with an Enaiish ono; 

(b) the reason why a similar circular 
was not issued to the effect that if specific 
demand is not placed for an Enllish Direc-
tory only Hindi version will be supplied; 

(c) what percentase of subscribers was 
addressed such letters and out of thorn 
what percentago roplied; and 

(d) whether Government offices will 
be supplied with EnaliBh versions only or 
they will have Hindi versions of the Directory 
as well? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (SHRI r. K. GUJRAL): 
(a) Yes, Sir. 

(b) All alona, Delhi subscribers were 
being supplied directories printed in En8lisb. 
This is the fint time tbat Hindi directories 
are beinl printed by the Department. As 
definite information of the requirement of 
Hindi directories bad not been available, 
it was decided to print I' p. c. of the total 
requinmtenlll of the dinIctorica in Hindi 
to belin with. The question of illuo of 
circular to the effect lbat if specific demand 
is pot placed for Enaillh directory, only 
Hindi venion will be supplied does not, 
therefore, ariIc. 

(c) All the IUbIcribon numborina over 
60,000 were addreued. Of tbcIIO .',799 
rwpIiod. 

(d) Govonuneot oIIiceI are beIDa 
tleIIed .. aD)' o~ IlUblcribln by tile 
PAT Departmct. 

s.... Bazar .. DeIIII . 

*701. SHRlRAM SINGH AYARWAL: 
SHRJ T. P. SHAH : 

Will the Minister of FOOD AND 
AGRICULTURE be pleased. to state : 

(a) what is tho criterian for tbe 
selection of M&ll8linl Committee of the 
Super Bazar in Delhi; and 

(b) who are the persons nominated 
on these Manaling Committees who have 
palt experience in running such Institutions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI M. S. GURU-
PADASWAMy) j (a) The Members of 
the nominated Manaalnl Committee 
represent a croas-section of CODlumm, and 
include persons who have experience in 
administrative, commercial and cooperative 
fields. 

(b) As the Super Bazar in Delbi was 
the first cooperative cODlumors' depart-
mont store set up in this oountry, mom-
bers of tho Manalina; Committoo _ 
nominated on the basis indicated in reply 
to Part (a) of the Question. 
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Second Cotton Textile Wale Board 

• 703. SHRI GEORGE FERNAN-
DES: Will the Minister of LABOUR 
AND REHABILITATION b. pleased to 
state: 

(a) when the Second Colton Textile 
Wage Board was constituted and who are 
the members thereof; 

(b) the time given to the Wage Board 
to submit its report; 

(c) whether the report has been received; 

(d) whether the Board has stated the 
reasons for the inordinate delay in prepar-
ing its report; and 

(c) step" Government propose to take 
to expedite the working of all wage boards? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): 
(a) The Second Cotton Textile Wage Board 
was constituted by the Government of 
India by their Resolution No. WB-8(14)/63 
dated the 12th August, 1964 and has the 
following composition:-

Chairman: 

Shri K. Bhimasankaram. 

Indqu'ndrnl Mrmbrrs : 

(i) Shrl Tulsida§ S. Jadhav 
(ii) pror-"r M. B. Desai. 

Memher.l· Repre.,enling Employer.l· : 

( i) Shri D. C. Kothari 

(ii) Shri Surottam P. Hutheesing. 

Members Reprej'enting Workns : 

(i) Shri G. Ramanujam. 

(ii) Shri A. N. Bueh. 

(b) No time limit was fixed. 

(c) The report has not yet been received 
but is expected by the end of this month. 

(d) The Board has to deal with complex 
matters concerning a major industry and to 
c,,"sider the virw-points of various interests. 

(e) This matter is being considered by 
a sub-committee constituted hy the Stand-
ing Labour Committee . 

Kharif Crop in tbe Country 

*704. SHRI MADHU LlMAYE: 
Will the Minister of FOOD AND AGRI-
CULTURE he pleased to state: 

(a) what has been the condition of 
kharif crop (including Bhadai) in different 
parts of the country this year; 

(b) the number of villages affected by 
drought in different States, State-wise; and 

(c) the relief measures undertaken at 
the official and non-official levels? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) to (c). A statement is laid 
on the Table of the Sabha. 

S1UIt'm~nt 

Broadly. the condition of the kharif 
crop (including Bhadai) in different parts 
of the country is as broulht out in the 
Statement regardi", drouKht conditions 
laid on the Table of the Sabha on the 18th 
November, 1968. 

Accordi", to the lalnt information 
available with Government, the nllmber of 




